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Amendment of Building, Bye-laws 

603. SHRI MURLIDHAR CHANDRA-
KANT BHANDRE: Will the Minister of 
URBAN DEVELOPMENT be pleased to 
state: 

(a) whether Building Bye-laws in Delhi 
are proposed to be amended so as to enable 
regulation of offences which are non-
compoundable in nature; and 

, (b) if so, in what circumstances and what 
precise modifications are being con-
templated? 

THE MINISTER OF URBAN DEVE-
LOPMENT (SHRI MURASOLI MARAN): 
(a) and (b) The Municipal Corporation of 
Delhi has issued a Public Notice regarding 
proposed amendments to the Building Bye-
laws 1983 in respect of regularisation     of  
noa-compoundable 
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items under Appendix 'Q' of the Bye-laws, 
No final decision on amending the Bye-laws 
has, however, been taken. 

Assitance   to   Voluntary   Organisations 

604. SHRI S. S. AHLUWALIA; Will the 
Minister of WELFARE be pleased to state: 

(a),whether it is a fact that Government 
have been providing various assistances to the 
voluntary organisations with a view to 
encourage them to take up 'Balbari' scheme; 

(b) if so, the details of the incentives 
assistances given to voluntary organisa-tions 
for implementing the scheme; and 

(c) the target categories of beneficiaries 
of the seheme and the basic services they are 
supposed to get at the Batbarles? 

THE DEPUTY MINISTER IN THE. 
DEPARTMENT OF WOMEN AND CHILD 
DEVELOPMENT IN THE MINISTRY OF 
WELFARE (SHRIMATI USHA SINGH): (a) 
to (c) The Government is providing assistance 
through the Central Social Welfare Board and 
four national level voluntary organisation; to 
run Balwadi Nutrition Programme through 
their State branches. This scheme is under 
non-plan and there is no further expansion of 
this scheme. The financial assistance is 
provided to the implementing agencies on the 
following pattern:— 

(i) Cost of food @ 50 paise per day per 
child including admi-
nistrative cost for 270 
days in a year. 

(ii) Honorarium   @ Rs. 200/- per month to 
Balsevika     (Trained) 

@ Rs. 150/- per month 
(Untrained) 

(iii) Honorarium   @ Rs. 75/- per month to 
helper 

The programe aims to provide supplementary 
nutrition to the children in the age group of  
3—5  years   consistng of about 


